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(a) whether Govemme.nt have sent a 
study team to Tripura to assess the darna· 
ges caused due to tho recent flood and 
determine the Central · assistance; 

(b) if so, the details of the report of 
the study team; and 

( c) the act ion taken there<?n? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF AGRICULTURE AND 
RURAL DEVELOPMENT ( KUMARI 
KAMLA KUMART): (a ) No, Sir. It 
has been decided Lo invite the officers of 
the State Government to Delhi on 14th 
October for a discussion with the l nter-
Ministerial Group which will suggesc Cen-
tral assistance 10 the State. 

( b) and (c ). Does not arise. 

Grant of diesel subsidy lo coastal mecba-
wiscd fis1dog industry 

12l3. SHRl NAVIN RAVANl: 
SHRI CHINTAMANI JENA: 
SHRI V. S. VIJAYRAGHA-

VAN : 

Will the Minister of AG R lCULTUR E, be 
pleased to state : 

(a ) whether any assurance has been 
given to the All-Kerala Federation of Me-
chanised F ishing Boat Owners Association 
by him for the grant of diesel l:.Ubsidy to 
coastal mechanised fishing industry; 

(b) if so, what has been done in this 
respect; 

( c) whether it will he <lone only for 
Kerala or for coastal mechanised fishing 
industry in other States also; and 

( d) when the final decision is likely to 
be taken for the safe.guard of fishermen 
and for the benefit of Governme.nt? 

THE MINISTER OF STATE IN THE 
MINISTRIES OF AGRICULTURE AND 
RURAL DEVELOPMENT (SHRI R. V. 
SWAMINATHA~): (a) and (b). No, 
Sir. The Federation submitted a Memo-
randum ln September, 1982 cm_phasisiog 

the need for exemption on excise duty on 

High Speed Diesel (HSD). They have 
already been informed that a proposed 
scheme providing exemption on c~cise duty 
on H.S.D. js being examined at in:ter-
Ministerial level. . 

(c ) ~od (d). Final decision on the 
scheme wilJ t;e taken as soon as the exa-
mination of various aspects of the scheme 
is completed at inter-Ministerial le.vel. 

Setting up of regional applied resenrclt sta-
tions in States 

1114. SHRJ HARlHAR SOREN; Will 
the Minister of AGRICULTURE be pleas-
ed to state: 

(a) whether Regional Applied Research 
Stations arc expected to be set up in differ-
ent States where training and visit exten-
sion programme has been introduced; and 

(b) what other steps are proposed to be 
taken to undertake relevant research work 
on agriculture in various States? 

THE MINISTER OF STATE IN THE 
MINISTR JES OF AGRICULTURE AND 
RURAL DEVELOPMENT (SHRI R. V. 
SWAMINAHAN): (a) Regional research 
stations art: being established under Na-
tional Agricultural Research Project laun-
ched by the Indian Council of Agricultura l 
Research. The tr~,ining and visit extension 
programme has been introduced in 13 Sta-
tes (Andhra Pradesh, Kerala, Karnata.ka. 
T amilnadu, Maharashtra, Gujarat. Orissa 
Madhya Pradesh, Rajastban, Haryana, 
West Bengal, Bihar nnd Assam). How-
ever, the programme of establishing region. 
al research stations under N.A.R.P. is open 
to all the State Agricultural Universities. 
So far 43 research sub-projects have been 
sanctioned to establish regional research 
stations in 10 States (Andhra Pradesh, Har-
yana, Guja.rat, Madhya Pradesh. Karna-
taka, Kerala, Punjab. Rajastban TamiJ. 

' nae.Ju, Assam) and the proposals in resnect 
of the. other States are being pro~~ed. 
These regional research stations are estab-
lished/ strengthened based on tft'e agro~ 
climatic zones identified in each State to 

·· conduct 1·esearc.h on the specific problems . 
of the area (zone). 
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